OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE-CUM-SPECIAL JUDGF,
(PC ACT) (CBI} ROUSE AVENUE COURT COMPILEX, NEW DE]. HI.

ORDER

In super-session of all earlier orders, the following Commitiees are hereby constituted/
re-constituted/ re-named at Rouse Avenue District Court Complex, New Delhi, consisting of the
following Judicial Officers/Members, with immediate effect:-

S.No ||Name of Committee J Name of the Judlual OfﬁccrIMember "Desngnated As
1 Buﬂdj_ng Maintenance <ill Dig Vinay Singh, Spl .ludge (PC Act) (CBI) 'L Chairperson
& Space Allocation [ i TR
Committee Sh. Shaitender Malik, Spl. Judge (PC Acl)(CBl) Member
Sh. Neeraj Gaur, Presiding Ufﬁcer Lahuur Court Member
T - T ST s = ._—-!—‘— S T -
5h. (.naurav Rao, Spl. Judge (PC Act)(CBI) I Member
|Chief Judicial Magistrate * Member
ACIM-02-cum-ACJ f Member
- E—— P = e e i IR s R X e Xk -__——,;;‘,‘.-7—_: ;
= Computer Committee | Sh, Aml KnslmaAgrawal Spl Judge (PC Act)(CBI) ]! Chalrperson
SAS LS e LT LT e e T T S == -
i
[ Sh. Sujlt Saurabh Presiding Officer, Lahour Count E‘ Member
i LMS Ritu Singh, Pre51dmg Officer, Labour G ourt J Member
| r T L e e e '\l‘:——'::: Pt
Addl. Chief Judicial Magistrate-01 i Member :
Ea=n s s s b e e e e ]
. r g
3 Comimittee for Sh. Gaurav Rao, 5pl, Judge (PC Act)(CBI) ]} Chaurperson |i
Housekeeping, Care ST e £
Taking and Sanitation || Sh- Arun Sukhija, Spl. Judge (PC Acl) {C Bl) L Memther
:...__._.._,‘_, By TSI 5 T R T R R T -:}—n‘ 3
L ‘5 | ICh!Ef Judicial Magistrate L Member
% l} e e i e R e SR S :;‘u—: o= N
! ! | ACIM-02-cum-AC] _ =1 Member
—— L_ ACJ]Y{ 91 ]F Memhcr :
4 |[Library and Study Sh. Murari Prasad Singh, Spl. Judge (PC Act) (CBI) l Chairperson 4
Circle Committee = B anas R e L_ ape -
| Sh., Sharad Gupla Presiding Officer, Industrial Tribunal Jl Member
| LoTITSI T SIS aLm ey et S s i i e (R X BI PR e e TR R %
) ji
| ' Ms. Jyoti Kler, Spl. Judge (PL Act) (CBI) J{ Member
] ACIM-03 ]' Member
- i e 2
5 |IVigilance Committee |l py,, Smita Garg, Spl. Judgc (PC Act) (CBI) !L Chdll'])El’SDll
Ms. Vijeta Singh Rawat, Spl. Judge (PC Act) (CBI) }; Member
t e g e e T i i st P s o R _ - men le~ —— e 2 e
! i | Ms. Chhavi Kapoor, Spl Judge (PC Act} (LBI) i Member ‘
" 4 L ome meemes s e e se e 5 fieema-dba PR,
| d - T ws ey ‘
L k| 1‘ AC]M 03 1 Member
e =t PR P Su e s mommems | nesoe oo e —_ - = —.:;L L S
6 I Witness Protection | Prumpal District & Sessions Judge-cum-S cual Jud e (PC Act](CBI) Chairperson
f B p B e
‘ 1 Committee PRI ATECERELITE, W SSTRTI i L s oisrminsmmEm oo _‘.‘.E"—:": s s
] | ![ Sh. Shailender Malik, Spl Judge (PC Act) (CBI) i Member
' A e e, SRR e =iy el S ot _——T ST LT R B A e B -V:‘;H-—- - - — -}
| 1 DLA(CBD i Membu
i ;‘——n-‘f—-‘ TRy TR LD TETLT e iemr e o, s - - —", - e
i | ‘[ SP (CBI) {  Member
! i e T T T T S TR TR T, e R T ST TR R RS "‘;l: T TR =
i ” DCP {Area Concermned) rL Member :
: T T RS TR LRI ST R TS R T ETIRT SRR ISR e A T ';fqzr H ]
2 ) : |:
t i || C]nef Pmseculor (Delm Admmlslrauun) {Area Loncemed) i Membtj' E:
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r B “—..-:,—_",--.:;E
7 District Court Vulnerable Principal District & Sessions Judge-cum-Special Judge(PC Act | Chairperson |
Witness Deposition e . g o
Courtrooms Monitoring B - d
. , PC Act) (CBI Member  *
Committee Sh Ajay Gupta Spl. Judge {PC Act) (CBI) s
Ms. Smita Garg, Spl. Judge (PC Act) (CBI) Member |
L, < L
Sh. Arun Sukhija, Spl. Judge (PC Act) (CBI) Member !1
© e e e e e T 3
Ms (' hetna Singh, Pre51dmg Officer, Labour Court Member j
""""""" 3
|Chief Judicial Magistrate Member |
ACIM-02-cum-AC] Member
8 Environment & Horticulture || Ms. Smita Garg, Spl. Judge (PC Act) (CBI) Chairperson
Committee o
Ms. Chhavi Kapaor, Spl. Judge (PC Act) (CBI) Member i
Dr. Surender Mohit Singh, Presiding Offtcer, Labour Court : Member :
= = y ——— -‘::———_::l—”--:‘}i
Ms. Manisha Khurana Kakkar, Spl. Judge(PC Act)(CBI) | Member |
= = - s l
ACIM-02-cum-AC) Member i
= - ~ "1
9 Security, Fire Safety and Sh. Shailender Malik, Spl. Judge(PC Act) (CBI) [ Cha]rpersnn i
Disaster Management & =TT P
Committee Sh. Sanjay Khanagwal, Spl. Judge (PC Act) (CBI) Member |
8 ) "“' =
{ sh. fitendra Singh, Spl. Judge (PC Ac) (CBI) Member
Chief Judicial Magistrate Member _}
| ACIM-02-cum-AC] Member
; ACP (Coun Security), Rouse Avenue District Court Complex. Ex-offico -
Y ;
R Member
L — — P d
District Project Officer (DPO), Ex-offico
Delhi District Disaster Management Authority (Central District) Member
10 Com.n}itte.e on Gender Ms. Manjusha Wadhwa, Chairperson l
Sensitisationaswellas |5 4ing Officer, Industrial Tribunal ;
Committee for taking action |- e
in the matters of Sexual Sh. Sudhanshu Kaushik, Special Judge(PC Act)(CBI) Member
Harassment of Women and |7 e
the Transgender Persons. Ms. Jvoti Kler, Special Judge (PC Act) (CBI) } Member ;i
Sh. Ashwani Panwar, ACIM-04_ Member |
liMs. Meenakshi Chauhan, Advocate, Chamber No.105, A.K. Sen Member
'! Block, Supreme Court of India :
|i 23 e = LSS S TR A T R R T s '—1‘:5
.; Dr. Kavita, Assistant Professor, Environmental Science, Mata Member :
: HSundri College for Women, University of Delhi, New DElhl- ;
i 1!000 2 Mob N0.9891465615 :l
: ==
; Ms. Asvinder Kaur, Sr. Judicial Assistant, Copying Agency, RACC. Member l.:
;11 JRecord Room and Dr. Vishal Gogne, Spl. Judge (PC Act) (CBI) Chairperson
il Digitization Committee = — = — ‘ S Sy
i Sh. Hasan Anzar, Spl. Judge (PC Acl)(L.BI) ! Member |
i = T TTRAST TR I S kR L ‘“_‘i
| Sh. Arun Kumar Garg, Presiding Officet, Labour Court ] Member |
) — = - = B = = o TR Ty :
i Ms. Archana Bhalla, Presiding Officer. Labour Court _JL Member i
! ’:: 2 = b e o ey e Y
I | ACIM-05 b member
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b2 Grievance Redressal | sk Vidya. Prakash, Spl. Judge(PC Act)(ACB) | Chairperson
: Comunittee = e s s e
' '(Sh. Satish Kumar, $pl. Judge(PC Act)(CBI) _J‘LH Member ‘
i e At *__-?__-:-_—_-z,_.,r S e 1
! Chief Judicial Magistrate Member
i F B R L e
‘ ACIM-02-cum-ACJ Member
13 (Hospitality, Protocol, Sh. Satish Kumar, Spl. Judge(PC Act)(CBl) Chairperson ;‘
Farewell and Event S e [ e i g'i
Committee Dr. Vishal Gogne, Spl. Judge (PC Act) (CBY) Member ]i
T o, S R
+
Sh Gaurav Rao, Spl. Judge (PC Act)(CBI) Member ,J
- T ol oSt jl
Sh. Neeraj Gaur, Presiding Officer, Labour Court Member J‘|
Ms. Jyotl Kler, Spl. Judge (PC Act)(CBI} Member ;'
------- e
; Ms. Vijeta Singh Rawat, Spl. Judge (PC Act){CBI) Member i
e
Chief Judicial Magistrate Member !
| ACIM-02-cum-ACJ Member .
I ! A(.JM-O] Member ”
& 14, #Grievance Redressal Principal Dnstm:t & Sessions .Iudge-cum-Spl. Judge Judge (PC Chanrpersnn h
Comsmittee for Advocates | AC9(CBD - e L I
1 Sh. Dig Vinay Singh, Spl. Judge (PC Adh) (CBI) J_ Member H
| i Ms Sunena Sharma, Spl. Judge (PC Act) (CBI)(Coal Block Cases) Member Il
n gt ——— oo mm
| i N 1 R
E i ! Sh. Satish Kumar, Spl. Judge (PC Act) (CBI) Member ‘:“
SN = T L T
i I l Ms. Vijeta Singh Rawat, Spl. Judge (PC Act) (CBI) Member
L PUNENEN —— DRI NS |
I !
Chief Judicial Magistrate Member
15  iCommittee to monitor/| Sh, Arun Kumar Garg, Presiding Officer; Labour Court Chairperson I
observe the reasons of delay T
of cases pending for more(| Sh.Atl Krishna Agrawal, Spectal Judge (PC Act{CBI) Member |
than 2 years ST
Sh Sujit Saurabh, Presiding fou:er. Labuur Court Member
‘ Chief Judicial Magistrate Member .f
. T ——
16 Comntittee to Complete the || Ms, Rekha, Presiding Officer, Labour Court Chairperson ﬂ
task of identification of i ST
cases having historical/ Sh Sharad Gupta, Presiding ?ﬁf&iﬂg‘iffilj‘ﬂbunﬂl L fi
; public importance Ms. Jyoti Kler, Spl. Judge (PC Ac)(CBI) _ Member
t b TN — BRI
i ;
ig ; I}Sh Hasan Anzar, Special Tudge (PC Act)(CBI) Member
i i | ACIM-06 Member |
iL vxen cemgs s | M e e = ==
1 17 || Accessibility Committee to || Sh. Arun Goel, Presiding Officer; Labour Court Chairperson ii
| deal with all issues relating = = & .
!‘ to the Persons with ACIM-02-cum-ACT . . i Member
:E Disability i| Sh. Sandeep Sharma, Advocate : Member ]l
o+ : e — T TSR 3 e ]
iﬂ '1 fiSh. Mukesh Kumar, JIA/Addl. System Administratos | Member |
L [ RSO | S . e L ST TR L

\
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Condemnation Board and

Sh. Sanjay Khanagwal, Spl. Judge (PC Act), (CBI)

= SR

Chairperson g

Committee !
Sh. Rajesh Malik, Spl. Judge (PC Act)(CBI) Member !
e z ==
ACIM-02-cum-ACH Member i
19 ||Comumittee to Supervise Sh, Sushant Changotra, Spl. Judge (PG Act), (CBI}) Chairperson
weeding out of record in B : T
Rouse Avenue District Sh. Dheeraj Mor, Spl. Judge (PC Act)(CBI} L Member
Court, New Delhi. Sh. Ashok Kumar, Presiding Officer, Labour Court Medibs: b
L2 e ROy
ACIM-04 [ Membet ;'
——— = S S SR ]
Branch ln-tharge, Record Rooms Member '!
. . — ==
20 | Committee to monitor the | Sh. Sanjay Jindal, Spl. Judge (PC Act) (CBI) Chairperson |
compliance of the directions — - e e
issued by the Hon’ble | Sh. Sudhanshu Kaushik, Spl. .lu_t!ge (PC Act)(CBI) Member J.
Supreme Court of Indiain || N T S
the matter of “Satender Ms. Colette Rashmi Kujur,Special Judge (PC Act)(CBI) Member A
- S g 'T
Kumar Antil Vs. CBI” ACIM-02-cum-ACJ Member
21 District Case Management Principal District & Sessions Judge-cum-Spl. Judge Judge Chairperson w!
I
& Arrear Committee L PC Act(CBD) o A
I|Sh. Dig Vinay Singh, SpL. Judge (PC Act(CBD) Member ;
Dr: Vishal Gogne, Spl. Judge (PC Act) (CBD) Member 1!
Sh. Gagandeep Singh, Spl. Judge (PC Act}{CBI) Member 1i
ER— : e .:_'.'_‘I
Chiet Judicial Magistrate §i Member f
— === = e T,,— g e e i A
ACIM-02-um-ACJ | Member
| iy _ s O
Secretary-11. Central DLSA, RACC Member J-'
2 Comm.ittt_ae for o Sh. Sudhanshu Kaushik Chairpersons i
Establishing Digitization || Special Judge (PC Act}(CBI)
Centre and for o =
Digitization of the | Sh. Awl Krishna Agrawal, Member |
Record. || Special Judge (PC Act)(CBI) i
f : A
Addl. Chuet Judicial Maglstrate-cum-ACJ Member i
23 j|Committee to Monitor &  |sh. Satish Kumar, Spl. Judge (PC Act) (CBI) Chairperson ]
Supervise day to day — = =z
progress of the Sh. Murari Prasad Singh, Member I
Construction of the Counrts || Spl. Judge (PC Act)(CBI) ¢
on the 7" Floor & also loak|" - T
Sh. Paras Dalal, ACIM-01 Member

into the Security Issues of

7" Floor at Rouse Avenue !

District Court Complex, ﬂ

New Delhi,

|
|
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e 1Committee to suggt_est“ means|| Ms, Sunena Sharma, Chairperson E
& ways for improving Spl. Judge (PC Act)(CBI)(Coal Block Cases) ;- .
working, wellbeing, overall e
deve ,ment and Dr. Vishal Gogne, Spl. Judge (PC Act){CBI} Member "
coordination of Judicial 2 1 =y
Officers and Staff. Sh. Murari Prasad Singh, Spl. Judge (PC Act){CRI) Member
T e
n Sh. Neeraj Gaur, Spl. Judge (PC Act)(CBD) Member }’
Note : 1. The General Branch in coordination with the Care-taking Branch, RACC will assist the
Committee mentioned at S.No. 23,
2. The Administration Branch, RACC, will assist the Committee mentioned at 5. No.24.

However, all the correspondence with thel I;lon’ble High Court of Delhi, New Delhi shall be
routed through the undersigned. ‘ _
(Dg:’ﬁ:h Bhatt)

b ]
Principal District & Sessions Judge
-cum-Special Judge (PC Act) (CBI),
Rouse Averiue Court Complex,

N New Delhi.
No.Committe/Gaz./RACC/2026/ 2/2/31/ 1«7;‘.’3’ !//{.’. . Dawed : pg o2 2024
Cnpy forwarded digitally for information and necessary action to :- -

1. The Registrar General, High Court of Delhi, New Delhi.

2. . The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi. This is also in*compliance to
“*your endorsement bearing No.7143-7168/Misc.(Genl.)/Gaz/2026 dated 02.02.2026 ( Committee
.mentioned at S.No.10)

3. All Judicial Officers, Rouse Avenue Court Complex, New Delhi.

4. The Secretary-1I, Central DLSA, RACC, New Delhi. .

5. Ms. Meenakshi Chauhan, Advocate, Chamber No.105, A.K. Sen Block, Supreme Court of India, New

Delhi.

6. Dr. Kavita, Assistant Professor, Environmental Science, Mata Sundri College for Women, University of
Dethi, New Delhi.
The ACP (Court Security), Rouse Avenue District Court Complex New Delhi.
. The District Project Officer(DPO), Delhi District Disaster Management Authority O/o District
Magistrate, Central District, Darya Ganj, New Delhi-110002,
9. Sh. Sandeep Sharma, Advocate, Chamber No.B-72, B.G.S. Block Tis Hazari Courts, Delhi ~
Mob. 9868317640)
. The Website Committee, Tis Hazari Court Delhi
11. The P.S. to the undersigned.
12. Ms. Arvinder Kaur, Senior Judicial Assistant, Copying Agency, RACC, New Delhi.
13, Ms. Chitra Mangat, Senior Judicial Assistant, Leave Section/Nodal Officer, RACC,

14. All the Branch In-charges, RACC, New Delhi.

15. Sh. Mukesh Kumar, Addl. System Administrator, Computer Branch, RACC, New Delhi.
16. The Exerutive Engineer(Civil) & (Electrical), PWD, RACC, New Delhi.

17. The Lockup In-charge, RACC, New Delhi.

18. The In-charge, Cowrt Security, RACC, New Delhi.

19. The Police Chowki In-charge, RACC, New Delhi.

® N

Principal District & Sessions Judge
-com-Special Judge (PC Act) (CBI),
Rouse Avenue Court Complex,
’ . New Delhi.




